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:'FerlWzer Factories cJosed for want 
of' Power 

'3020. SHRI ZAINUL BASHER· Will 
·the Minister . of PETROLEUM, 'CHE-
MICALS AND FER.TILIZERS be 
pleased to state: 

(a) how many fertilizer factories 
were closed during the last Lilree 
.years for want of power; and 

(b) . what is the estimated loss in 
:production and in value? 

THE MINISTER OF STATE IN· 
'TH.E MINISTRY OF PETROLEUM, 
~HEMICALS AND FERTILIZERS 
·(SHRI DALBIR SINGH): (a) While 
power cuts and power problems affec-
ted the production of fertilizers to 
varying degrees in a number of 
. plants, two operating plants had to 
~lose own due to power cuts-Vara-

_ nasi plant for 9 days in Septenlber. 
1979 and 6 days in October, 1979 and 
Mangalol:e plant from 10th February, 
1980 upto 7th July, 1980. 

(b) Total loss of production on 
.account of power cuts and power 
problems during the last three years 
(1977 ... 78 to 1979-80) amounted to 
about 3 lakh tonnes of nitrogen, 
valued around Rs. 130 crores at cur-
-.rent international prices. 

Improvement In Judicial SerVices 

3021. SHRI K. LAKKAPPA: Will 
-the Minister of LA W, JUSTICE, AND 
COMPANY AFFAIRS be pleased to 
,state: 

(a) whether there is any proposal 
·to make improvement in judicial 
·services in the country; and 

(b) if so, what are the measures 
-contemplated by the Ministry? 

THE MINIST;ER OF LAW, JUS-
'TICI: AND COMPANY AFFAIRS 
(SHRI P .. SHIV sHANKAR): (9) 

. and (b). In sQ far as the question of 
improvini'l' the conditions ·of service 

..,of the Ju dicial Qtlic'ers of the ~ank of 
.. District and Sessio~s Judle~ 4nd 
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Judges subordinate thereto in the 
country is concerned, . it is for the 
Stafes to make such improvements as 
may be considered necessary by them. 

As regards the question of improv-
ing the conditions of· service of the 
Judges of Supreme Court and High 
Courts, a bill entitled "The High 
Court and Supreme Court Judges 
(Conditions of Service) Amendment 
Bill, 1980" has been passed by b,~th 
the House of Parliament in the cur-
Tent session. The bill provides for 
(i) leave on full allowances (equal 
to monthly rate of pay) for a nlaxi. 
mum period of 120 days to each 
Judge of the High Courts and Sup-
reme Court on medical grounds in-
stead of the present entitlemen~; of 
45 days; (ii) exemption from income-
tax in respect of rent free official 
residence to these Judges or the al-
lowance payable to High Court Judges 
in lieu thereof from the Assessntent 
year 1975-76 commencing from 1st 
April, 1974 and (iii) removal of the 
distinction between "Pensionable 
Civil Post" and "Pensionable Mili-
tary post" held by a person prior 1.0 
becoming a Judge. 

Visit of Hitachi Otlicial for Colour 
T.V. 

3022. SHRI JANARDHANA POOJ-
ARY: Will the Minister of INFOR-
MATION AND BROADCASTING be 
pleased to state: 

(a) whether Vice President of 
Hitachi of Japan visited India to ex-
plore possibilities of introducing 
colour T.V. in this country; 

'(b) whether some other countries 
have also offered for conaboration for 
the m-anmacture of colour TV: and 

(c) -if so, the names of these coun-
tries, the details of the offers mad,. 
and Gov~rnment' s reaction thereon ~ 

THE DEPUTY MINISTER IN 
THE MINISTRY :OF INFO·RMATION 
ANn BttOApCASTtN(f.: .:·(KtlMARI. 
KUMUDBEN ;M. JOSHI):,' '(a)' to""··(c) • 
A representative' of Hittr.1ii· Who was 

.. _.: ' .'~;. 

. ., 



in India recently' made a courtesy 
cclII on the Minister of I &: B. How-
ever, no negotiations have been ~.ade 
with any country regarding collabor. 
ation arrangements for introduction 
of colour T.V. in India. 

Assistance by West GenJlany by Oil 
Explota~io~ 

'3023. SHRI CHINTAMANI PAN!-
GRAHl: Will the Minister of PETRO-
LE'U~t CHEMICALS ,. AND FERTI-
LIZERS be pleased to state: 

(a) whether a delegation from 
West Germany has offered to assist 
in oil exploration and drilling of 
~NCllS etc.; and 

(b) if so, what is the reactio:l of 
the Government thereto? 

THE MINISTER OF PETROLFUM, 
CHEMICALS AND FERTII.J:7.ERS 
(SHRI P. C. SETHI): (a) and (b). 
At present nO specific ofter of tech-
nical assistance in oil exploration, 
drilling, etc. from the Federal Repub-
] ic of Germany is under the conSider-
ation of the Government. However, 
against the pre-qualifying bid for oil 
exploration in India, one company 
from the Federal Republic of Ger. 
many viz. Deminex-bas also respon-
ded. This company has been short-
listed among other companies for 
making ·bids for the blocks on offer. 
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